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Mr .A.B.Mishra, learned Standing Céunle
prayed for four weeks adjournment to file
counter. This matter relates to 1987. A
special Divisione Bench is functioning fram
4,2.1992. In such circumstances it is not
possible to grant long adjournment to fil?
counter.,This case is fixed for hearing to?
6¢241992.1In the meanwhile counter be filed,
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taken on order



